Name of the Corporate Debtor:

(Please click here for previous Lists of Creditors)

Gemini Arts Private Limited; Date of Commencement of CIRP: 22-06-2018; List of Creditors as on: 25-07-2022; Name of IP: ; Process Number: 1; Last 5 digitof registration number:

(Filing under clause (ca) of sub-regulation (2) of regulation 13 the IBBI (Insolvency Resolution Process for Corporate Persons) Regulations, 2016

Category of
Creditor

Secured financial
creditors belonging
to any class of
creditors

Summary of Claims Received

No. of Claims Amount

8 588178474

No. of Claims

Summary of Claims Admitted

Amount

17058153

% Share in Total
Amount of Claims
Admitted

0.33

Amount of
Contingent Claims

Amount of Claim
Not Admitted

Amount of Claims
under Verification

Details in Annexure
(Only PDF)

Annexure 1

Unsecured financial
creditors belonging
to any class of
creditors

5 142249369

82417

0.00

Annexure 2

Secured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

0.00

NA

Unsecured financial
creditors (other than
financial creditors
belonging to any
class of creditors)

3 5033854983

5033504024

96.85

Annexure 4

Operational creditors
(Workmen)

0.00

NA

Operational creditors
(Employees)

0.00

NA

Operational creditors
(Government Dues)

0.00

NA

Operational creditors
(other than
Workmen and
Employees and
Government Dues)

0.00

NA

Other creditors, if
any, (other than
financial creditors
and operational
creditors)

6 451247654

6215530480

146469852

5197114446

2.82

841336597

Annexure 9



https://ibbi.gov.in//claims/claims-list/1988
https://ibbi.gov.in/uploads/claims/2022-07-27 15:24:00-8bfcb70a2e8beb79d5548698f4324a57.pdf
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https://ibbi.gov.in//uploads/claims/2022-07-27 15:24:01-47c961a3d3e480f9e7fd6566e5fc0042.pdf
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